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CENTRAL ad ra Wl STRATI WL TRI BUNAL
PRINCIPAL BENCH

NE'J DELHI

Filing No,2384
dated 6.11.9-6.

OA-

Uednesday, this the 4th day of December, 1995,

iidN'BLE W. 3USTICE CHETTUR SANKARAN NAIR, CHAIRMAN

HON'BLE MR, S.P. BISUAS, fCMBER (A)

1, Sushil Kumar S/o K,S, Yadav;
2, Bechan Ram 3/o Somarysah
3, Anil Kumar Singhal S/o K ,^K, Singhal
4, Kaushlsndra Si'ngh S/o Uidya Ram
5 , Narsndra Singh Yadav S/o R ,R, Singh Yadav
6, H.S. Shishodiya S/o D.S. Shishodiya .
7; Tarak Nath Bera S/o 3h. D.C. Sera
8, Prem Chand Uarma s/o C.L.Verma
9,'Brij Bhoosan Agarual s/o R.KeAqarual
10,Naual Kishora s/o Mangli Ram
11,Kanak Kumar Mbndal s/o D«-*Mandal
12,Ajau Singh s/o C.P.Singh ^ /
IS.^-^ijay Kumar Raghav s/o G.S.Raghau
14,Ratan Singh Bayas s/o Dunger Singh
15.Rakssh Tomer s/o (Chandra Singh
l5.Babu Ram s/o Bassu Singh
17,Afroz Ahmad s/o Iqrar Ahmad
iB.Rambilas Gupta s/o R.B.Ram.
l9«RajKumar Singh Rana s/o Shodan Singh
20.Sunil Kumar Sriuastaua s/o T ,P .Sriuastava.
21,Umakant Das s/o S.C.Das,
22eyir3ndr3 Singh Negi s/o Shiv Raj Sirgh-
23.Chandrssh Kumar s/o S.D .Sriuastaua
24, A jay Kumar s/o Late R.C.iGarg
23,Abhay Suman s/o G.S.Rana
26 .Bijuvarghese s/o Fl.B .Uerghssa
27,Sandsep Kumar Sharma s/o B.K.Sharma
28,Bisuahath Haider s/o_L.u,Haider
29,Sanuale Yadau s/o S.R,Yadav,
30,Shyam Singh.s/o PKagunilal
31 .Omeshuar Deo Sharma s/o B.P.Sharma
32.Ghanshayam Singh s/o Vikram Singh
33 .Nandeshuar Mishns/o R«C ,Mishra .
34,0mpal Singh s/o Bagvsar Singh
35 .Pramod Kumar s/o Bagdeesh Prasad
36,Manoj Kumar s/o V.K.Gupta
ST.Amerjeet s/o hat am
38.Girdharila 1 s/o Fakir Chand
39 .Anil Kumar s/o Shri M.L,Sharma
AO.Nand Lai Verma s/o Ram La'rhan
4T.Rash3m Pal Singh s/o Say Pal Singh
42,Raj0sh Kumar Chaodhary s/o V.K,Sharma

'  43.Pramod Kumar Sharma s/o S.R.Sharma
44,Shashi Kapoor Pandey s/o Bagdish Pandey
45.Pradsep Kumar s/o Pyara Lai
46 .Avnish Kumar M^shra s/o A ,P ,Mishra
47.0m Parkash s/o Late Baldsv Prasad
48,Sunil Srivastava s/o R«N .Srivastava
49 ,B inod Kg mar Singh s/o R.N.Singh
5G, Abu Shahma Ansari s/o Mohd, Hamid Ansari
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51 .Nauin Kumar. Saxe na s/o _ 3 .P ,Saxena
52,Umesh Chandra AgnitHotri s/o tieO • AgnihotTi
53,Raj8sh Kumar Sriuastaua s/o Y.N.Srivastaua
54 »Hemant Kumar doshi s/o '^•C.Coshi
55 ,-Chan Shyam Bakshi s/o B,P,Bai-shi
55,~3aniay Kumar Ahuja s/o K.L.Ahdja
57.Sunil Kumar Gupta s/o L|te Vad Prakash
58,Bay Prakash Singh s/o Late Bahari Singh
SS.Rajesh Yadav s/o I nde rpai Yada v
eo.Q'inash Chandra s/o l%ya Datt

„  r, , ^ Applicants(By Shri B*S,Fiain0B, Advocate)

Versus

"It Union of India through
The Secretary,
Ministry of Railways,
(Railway Board), Rail Bhawan,
Raisina Road,
Mew Delhi-- 11 0 001 .
—i—awaaa^pga—CLiigh-irirria^afa^M^—!—^ i irnrrt'.***

2, The General Manager,
Northern Railway,
Baroda House,
New Delhi- 110 DDI-. ̂

»3, The Divisional Railway fhnager
Northern Railway,-
Tlnradabad ( U«P«] •

4, The General flanager,
Eastern Railway,

^  F^irlee Place,
CaIcutta. «»».Respo ndent 3

(By .Shri P •S.ffehendru ,Advocate)

The application having been heard on 4,12,1996 the
Tribunal on the. same day delivered the following »

-  . ORDER .

CHETTUR SANKARAN NArR(3) , CHAIRFlAN

Though a question of jurisdiction is raised, it

is unnecessary to go into that in view of the submissions

made by learned coupsel on both sides. It is agrs^that
I

a representation may be made by. applicant -before General
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(Onager, Northern Railway and that the said daneral

ffenager will pass appropriate orders thereon within

four months from the date of receipt of the

representation, '-^e record the submission and

disposs of the application. No costs.

Dated, this the 4th day of December, 1996.

7

'Saniu *

c.-

(  3. p/bISUA3 ) ( CHETTUR SANKARAM NAIR, 3 . )
Member(A) Chairman


